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IN THE MATTER OF:

SHRIASHOK KUMAR & ANR.  sveeeveens APPLICANT(s)

VERSUS
STATE OF UTTAR PRADESH & OTHERS  ........ RESPONDENT(s)

COMPLIANCE __ AFFIDAVIT ON BEHALF OF DISTRICT

/ ,%ﬂ - GISTRATE, GHAZIABAD IN COMPLIANCE OF THE ORDER DT.

N RN\
7' / -~ /\30:(%.2\12\5 PASSED BY THE HON’BLE NATIONAL GREEN TRIBUNAL

> >y

TIN
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. i , c:f Q.[Yl.‘.?,"e‘?ged about39. years, S/o Shxi.. R +C.Meenaposted as

t Magistrate, Ghaziabad do hereby solemnly affirm and state as under:

1. That I, the Deponent in the above captioned matter am fully conversant
with the facts of the case and am competent and authorized to swear the

present affidavit.
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2. That I state that the contents of the affidavit have been drafted by my
counsel on my instructions and the contents of the same are true to my

knowledge and nothing material has been concealed therefrom.

I.  BACKGROUND OF THE MATTER

3. That in the present matter, the applicants have alleged that M/s New
Panthar Security Guard Service (herein referred to as the “Project
Proponent”) has got a mining permit/lease for sand mining at Yamuna
riverbed i.e. Gata No. 303 mi, 313 mi, 290 mi, 301mi, 303mi, 304 mi, 314
mi, 297 mi, 298 mi, 302 mi, 311 mi, 312 mi, 313 mi & 314 mi situated at

Khand No. 02, Village-Panchayat, Tehsil-Loni, Ghaziabad, UP.

4. That the above captioned matter was last listed for hearing on 30.04.2025,
wherein the Hon’ble Tribunal directed as under:

«31. However, the District Magistrate, Ghaziabad is directed to ensure

/ /:Z\\
d  ame \do liance with SSMG, 2016 and EMGSM, 2020 in the District

\'“EZ OF v asures for prevention of illegal mining including surprise visits by the
District Level Tasks Force and ensure that no illegal mining or mining in

violation of environmental norms is carried out in the mining lease sites

and also adjoining area.”
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That a latest compliance report has been prepared by the District

Administration in compliance of the aforementioned directions of the

Hon’ble Tribunal.

A Copy of the compliance report has been annexed herewith as

ANNEXURE A-1.

COMPLIANCE REGARDING UPLOADING OF

INFORMATION ON THE OFFICIAL WEBSITE

. That in compliance with the above direction, a letter bearing No. 489/Min.

Dept-Ghaz./2025-26 dated 29.05.2025 was written by the Additional
District Magistrate (F/R), Ghaziabad to the District Informatics Officer,
requesting the uploading of information about mining leases approved and

operational in District Ghaziabad on the official website.

That pursuant to the said letter, the relevant information has been duly
uploaded on the district administration’s official website. Furthermore, a
copy of the District Survey Report — 2024 has also been uploaded on the

said website and will remain available for public access for a period of five

copy of the aforementioned letter dt.29.05.2025 is annexed with

“san /4&’ EXURE A-1 as Annexure-1, and a printout of the relevant page
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from the district website showing the uploaded data is annexed with

ANNEXURE A-1 as Annexure-2.

1. COMPLIANCE REGARDING SURPRISE _VISITS AND

PREVENTION OF ILLEGAL MINING

8. That a meeting of the District Level Task Force was convened under the
chairmanship of the undersigned on 14.05.2024, wherein the following
instructions were issued:

e That two (02) joint inspections shall be carried out every month by
the Task Force to monitor illegal mining and unauthorized
transportation.

e That a dedicated WhatsApp group shall be created to ensure swift
coordination and immediate response to any illegal activity.

A A * That four (04) mining lease areas in District Ghaziabad were

i e
,,// T T /4 ‘\_

/ 4 /P/. \ identified, and it was directed that no illegal mining shall be

rmitted in these lease sites when operational.

IV. PERMISSION TO LEASEHOLDER POST THE HON’BLE

TRIBUNAL’S DIRECTIONS
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9. That in compliance with the Hon’ble Tribunal’s order dated 30.04.2025,
the leaseholder of Pachayera Khand-02 was allowed to resume mining
operations through Office Order No. 451/Min. Deptt.-Ghaz./2025-26 dated

14.05.2025, issued by the deponent.

A copy of the said office order is annexed with ANNEXURE A-1 as

Annexure—4.

V.  JOINT INSPECTION AND FINDINGS DATED 31.05.2025

10.That a joint inspection of Pachayera Khand-02 was conducted by Sub-

Divisional Magistrate, Loni and Mining Officer, Ghaziabad on
31.05.2025, and the following observations were recorded:

i. Boundary pillars were found intact, and arrangements for water

sprinkling and waste disposal were made as per Environmental

/,//,-/1’%:?\\\ Clearance (EC) conditions.

% T4 o

7 - \4@1\ Four (04) CCTV cameras and a weighbridge were found installed
-\1/" \.\'\x‘_‘

2/ K

\(\ ) // ﬁi The leaseholder informed that weekly compliance reports along with
CCTV footage were submitted to UPPCB on 24.05.2025 in
compliance with the Hon’ble Tribunal’s order.

iv. However, documents regarding transportation through GPS-fitted

vehicles were not provided by the leaseholder.
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v. The leaseholder was warned not to conduct mining in the main
stream of the river and not to transport any mineral without a valid

e-MM11 pass.

A copy of the joint inspection report is annexed with ANNEXURE A-1

as Annexure-S5.

VI. VIOLATIONS OBSERVED DURING SURPRISE INSPECTION

DATED 09.06.2025

11.That a surprise inspection of the lease area was conducted by the Mines

Officer, Ghaziabad on 09.06.2025, during which the following violations
were noted:

i. Pillar D was not found at the site. Evidence of illegal mining was

observed at coordinates 28.7930090 N and 77.2042610 E, along

/‘_\ with a path connecting the lease area to the illegal site, indicating

1
p
/‘
s

A~ Xnmmg beyond the approved boundary.

/‘ hree (03) small dumps of ordinary sand were found at the site,
measuring approximately 364 m’ in volume.
" A copy of the inspection report is annexed with ANNEXURE A-1 as

Annexure—6.
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12.That a Show Cause Notice dated 16.06.2025 was issued to the leaseholder
M/s New Panther Security Guard Services highlighting the above
violations and calling for submission of past one-month CCTV footage.
The said show cause notice is annexed with ANNEXURE A-1 as

Annexure-7.

13.That a penalty of Rs. 6,41,960/- was subsequently imposed for illegal
mining and Rs. 25,000/ for non-maintenance of boundary pillars. That a
notice dated 28.06.2025 was issued by the Additional District Magistrate
(F/R), Ghaziabad for recovery of the same.
A copy of the penalty notice is annexed with ANNEXURE A-1 as

Annexure-8.

14.That a letter dated 18.07.2025 was written by the Mining Officer,

1}1\posu10n of Environmental Compensation for the illegal mining of 364

, ﬁ\/pdﬁry of the said letter is annexed with ANNEXURE A-1 as Annexure—

R IV,

-

9.

VIL. MONSOON BAN ON MINING ACTIVITIES
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( 15.That in compliance with environmental guidelines and monsoon safety
norms, a letter dated 02.07.2025 was written by the Additional District
Magistrate (F/R), Ghaziabad to all members of the District Level Task
Force declaring closure of river bed mining activities in the district from

01.07.2025 to 30.09.2025.

A copy of the said letter is annexed with ANNEXURE A-1 as Annexure—

10.

VIII. FOLLOW-UP INSPECTION DATED 09.07.2025

16.That a follow-up joint inspection was conducted on 09.07.2025 by the
Mining Officer, Ghaziabad and a team from the Directorate of Geology &

Mining, Lucknow, and it was observed that no mining activity was being

carried out in the lease area and no machines were found on site.

Hon’ble Tribunal, and the District Administration is committed to ensuring

that no illegal mining or mining in violation of environmental norms is

permitted in the district.
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18.1t is most respectfully prayed that this Hon’ble Tribunal may kindly take

the present compliance on record.

VERIFICATION ,
Z]_ ‘J\))j Zo?/s
Verified at het2 ;eload on this day of July, 2025, that the

contents of the above affidavit from paragraphs 1 to 18 are believed to be
true and correct to the best of my knowledge and belief. No part of it is

false and nothing material has been concealed therefrom.

~ATTESTED
Yol . 4{

Cer ghp(‘MnthU A!ﬁrthe
Idantiffed BV Shi e N i
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Original Application No. 1003/ 2024, order dated 30.04.2025
Directions given by NGT:

“21. However, the District Magistrate, Ghaziabad is directed to ensure compliance with SSMG, 2016
and EMGSM, 2020 in the District particularly regarding uploading of the information about mining in
the District on the website of the District Administration and also taking of measures for prevention
of illegal mining including surprise visits by the District Level Tasks Force and ensure that no illegal
mining or mining in violation of environmental norms is carried out in the mining lease sites and also

adjoining area.”

A. Compliance of uploading information about mining in the district on the website of District
Administration.

a. Aletter No. 489/Min. Dept-Ghaz. / 2025-26 dated 29/05/2025 was sent by
Additional District Magistrate (F/R), Ghaziabad to District Informatics Officer to
upload information about mining leases approved and operated in district Ghaziabad
and the same has been uploaded on district website. Furthermore, A copy of District
Survey Report- 2024 has already been uploaded on the website for a period of 5
years. (Annexure 1 & 2)

B. Compliance of taking measures including surprise visits by District Level Task Force for
prevention of illegal mining or mining in violation of environmental norms in mining lease
site and adjoining areas.

a. A meeting of District Level Task Force under the chairmanship of Deponent was
conducted on 14.05.2024 and following instructions were issued:

i. That 02 joint inspections by Task Force are carried out in a month to check
illegal mining and transportation. Also, a WhatsApp group need to be
created for effective coordination and immediate action.

ii. That 04 mining lease areas are identified in District Ghaziabad and no it must
be ensured that no illegal mining takes place in these sites when operational.
(Annexure- 3)

b. Thatin compliance of Hon’ble NGT order dated 30.04.2025 in OA 1003/2024 Ashok
Kumar & ors. Leaseholder of Pachayera Khand-02 was allowed to carry further
mining through an office order No. 451/Min. Deptt.-Ghaz/ 2025-26 dated 14.05.2025
issued by the Deponent. (Annexure- 4)

c. That ajoint inspection of Pachayera Khand-02 was conducted by SDM Loni and

Mines Officer, Ghaziabad on 31.05.2025 and following observations were made: -
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All boundary pillars were intact in the lease area, proper arrangement for
water sprinkling to mitigate dust and dustbins to dispose waste were made
as per EC condition.

04 CCTV Camera and Weighbridge was installed and found to be functional
and no signs of illegal mining was observed in the said area.

During inspection, leaseholder informed that in compliance with Hon’ble
NGT order dated 30.04.2025 in OA no 1003/2024, weekly compliance report
and CCTV footage has been provided to UPPCB on 24.05.2025. A letter is to
be sent to the leaseholder to provide a copy of the same to Mining Office as
well.

During inspection, no documents related to transportation using GPS fitted
vehicles, as directed by Hon’ble NGT, was provided by the leaseholder.

The leaseholder was strictly directed not to perform mining in main stream

of the river not to transport mineral without e-MM11 pass. (Annexure- 5)

d. That a sudden inspection of the said lease area was carried out on 09.06.2025 by

Mines Officer, Ghaziabad and following violations were observed: -

Pillar D was not found installed and evidence of illegal mining was observed
at coordinates 28.793009°N and 77.204261° E, where attempt was made to
level the same. A path was also found that was used to reach the above-
mentioned coordinates from lease area highlighting the fact that leaseholder
mined illegally outside the demarcated zone.

03 small dumps of ordinary sand were also observed at the said side
measuring 364 m3 in volume. (Annexure- 6)
A show cause notice No. 530/Min. Clerk-lllegal Mining/ 2025-26 dated
16.06.2025 was sent to the leaseholder New Panther Security Guard
Services highlighting above violations and also seeking CCTV recording for
past 1 month (Annexure- 7)
Penalty of 6,41,960/- for illegal mining and 25000/- for not maintaining
boundary pillars was imposed on leaseholder and a notice No 562/ Mines
clerk-illegal mining/ 2025-26 dated 28.06.2025 was issued by Additional
District Magistrate (F/R), Ghaziabad to realise the same. (Annexure- 8)
A letter No. 609/ Min. Dept.-Ghaz. / 2025-26 dated 18.07.2025 was sent by
Mines Officer, Ghaziabad to Regional Officer, UPPCB, Ghaziabad regarding
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imposition of Environmental compensation on the leaseholder for illegal
mining of 364 m3 outside leasehold area. (Annexure- 9)
That a letter No. 581/Min. Deptt.-Ghaz. / 2025-26 dated 02.07.2025 was issued by
Additional District Magistrate (F/R), Ghaziabad to all the members of District Level
Task Force highlighting closure of River Bed Mining activities during monsoon period
starting from 01.07.2025 till 30.09.2025 and that no mining activity shall take place
during that period in the said leasehold area. (Annexure- 10)
That a joint inspection by Mines Officer, Ghaziabad and a team from Directorate of
Geology & Mining, Lucknow was carried out on 09.07.2025 and found that no mining
activities were being carried out in the said area and no machines were found at the

site as well. (Annexure- 11)
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“19. In view of the facts and circumstances of the case and
compliance made and also undertaking given by. Respondents No. 5

and 6 but subject to adjudication of the questions of illegal mining and -

appropriate action in respect thereof, we are inclined to allow
Respondents No. 5 and 6 to carry out further mining in the mining lease
site with due compliance with the recommendations made by the Joint
Committee as well as the recommendations made by UPPCB and also

- due compliance with EC and CTO conditions and environmental norms -

particularly = Sustainable Sand Mining Management Guidelines
(SSMG), 2016 and Enforcement and Monitoring Guidelines for Sand -
Mining (EMGSM), 2020 and also subject to further conditions that
Respondents no. 5 and 6 shall use only GPS fitted vehicles for
transportation of mined material and also submit weekly monitoring
reports and copy of CCTV footage in pen drive to UPPCB and also file
copies thereof before this Tribunal at least one day before the next date

of hearing fixed.”
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